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4, Patient Monitoring System
B, Digital Weasuring

Instruments.
(Digital multimeter,
Frequency meter,
Pane] meter and
Digital clock)

(8. Process Control
Iﬁmeﬂh:
(Digital pH meter,
Foam level coniroller and
pH cofitroller, and water ana-
Iydls kit Including dissolved
okygén analyser.)

7. Ophthdlmometer.

Lonstroetion wof Salal Hydro-Electric
Project

877 DR K L RAO Wil the Min.
ister of ENERGY be pleased to state:

(a) when was the Salal Hydro elec-
tric Project started,

(b) when it 18 hkely to be comms-
sioned; and

(c) special steps the Government
propose to take to accelerate the pro-
ject?

THE DEPUTY MINISTER IN THE
MINISTRY ©OF ENERGY (PROPF.
SIDDHESHWAR PRASAD): (a) The
Salal Hydro-Electric Project in Jam-
mu & Kashmir wag taken up for exe-
cution in 1970.

(B) The frst unit of the Project is
fo beé commistioned in the
Bl duidter 4r 1009

tc}%imm h

Work ts u%ewhd m
ﬁlhé to ﬁma dnd a8 hecessary,
is taken to compléte Project o»
early as poseible within thé resources
avallgble

Schemes for Rural Electrification in
Himachal Pradesh

978 PROF NARAIN CHAND PA-
RASHAR Will the Minister of ENER-
GY be pleased to state:

(a) the nmamez of the schemes for
rural electrification sanctioned by the
REC. for Himachal Pradesh for the
years 19075-76 and 1976-77 alongwith
the cost 1n each case,

(b) ihe target dates for competition
of each one of these schemes, and

(c) the number of willages hikelv to
be electrified on completion of these
schemes?

THE DEPUTY MINISTER IN THE
MINISTRY OF ENERGY (PROF.
SICDHESHWAR PRASAD): (a) The
Rural Electrification Corporation Ltd,
h&, during the year 1978-78 so far
sanctioned 4 rural electrification
schemes of Himachal Pradesh State
E'cetricity Boarg for a total loan as-
<iztance of Rs 239 crores Details
of the schemes are given in the State-
ment at Annexurd,

Sarction of more gchemeg during the
rermaining period of 1975-76 and in
1876-77 will depend on the number
of schemes sponsored by the State
Plectricity Board and apprdved by the
Corpbration in accordance with the
norms and guidetines preseribed by it.

(b) The abové sanctioned schemeb
are due for cornpletion in 1979-80.

(c) 1432 villajed are expected to be
eleetrifiggd on completion 4f the above
schemes,





